Title : Presentation of evidence tendered before the Standing Committee on Transport, Tourism and culture on the Merchant
Shippping (Amendment) Bill, 2004..

(i) Evidence
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...(Interruptions)
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MR. SPEAKER: Please listen. When | stand up, please sit down and listen to me.

We shall try to expedite the Calling Attention. It has been agreed that after this, we shall take up those 'urgent
matters'. | shall allow them.

...(Interruptions)

MR. SPEAKER: It has been agreed. You may just wait for another 20-30 minutes.

st IeTSierrer A 2 T e W gar A€ (@aEm)

MR. SPEAKER: The Minister is present here.
...(Interruptions)

MR. SPEAKER: You need not be so advisory all the time advising. Please take your seat.
...(Interruptions)

MR. SPEAKER: Only Prof. Malhotra's observations and the reply by the hon. Minister will be noted down. Nothing
else will be recorded; | am sorry.

(Interruptions)* &€,
MD. SALIM (CALCUTTA - NORTH EAST): Sir, | am on a different point.
MR. SPEAKER: Not at this stage.

Higwe Aclld : 08T AEIgY, I8 Difel 3ew= & gx # g1 Sir, we are going to discuss the atrocities committed on women in
Delhi and others parts of the country and the hon. Home Minister is not present. gm fafieer & ga=1 af & woar 28€| (&
aar) 7 fafer offw ¥ee §14€,) (@@

MR. SPEAKER: So what? | am sure, he is a responsible Minister.
& FHATera { ay FHA (A SAFwTa SEEare) - 3§ T w6 A 2a€) (Faam)

MR. SPEAKER: He is in the Rajya Sabha, | am told.

* Not Recorded.



